THE INDIAN TARIFF (AMENDMENT) ACT 1968
No. 63 OF 1968 : N

: [31st December, 1968]
An Act further to am'end_:‘the Indian Tariff Act, 1934.

Bk it enacted by Parliament in the Nineteenth Year of, the"
Republic of India as follows:—

1. (1) This Act may be called the Indian Tariff (Amendment) Shlorttltle
Act, 1968, | o S fencen
~ment.
(2) The provisions..of -clauses . (a), (d) and (e).-of-segtion 2 shall _

comre into force on the:lst day of January, 1969, ‘and- the remalnlng
prOVlSlOHQ shall come- mto force.at onee.

32 of 1934, 2. In the First Schedule to the Indian Tarlff Act, 1934——— -~ Amend-

ment

(&) in Ttem No. 28(35), in the last column headed “Dura- £54& 7
tion of protective rates of duty”, for the figures 1968”, ‘wherever
they occur, the figures “1971%; }shall be substltuted

(b) in Ttems Nos. 28(36) and 28 (37) ,—

(i) -in the fourth eolumn headed “Standard rate of
duty”, for the figures “90”, wherever they occur; the figures -
“50”, and for the figures “I00”, wherever they- oceur, the
figures. “60” shall be substituted;

(1) in the last column headed “Du,rat;on of brotectlve
rates of duty”, for the figurds “1968Y, Wherever they occur,
the figures “1971” shall be substltuted ‘
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(c) after Item No. 28(37), the following Items shall be in-
serted, name%!_a

“28(38) The following dye inter-
mediates, namely,—

(1) Ortho anisidine, _

w(2) ;Pheny] Peri Aeid,' S RS RN :
3) I Acid,z _ .

(4) Ortho Toluidine,

(5) 4- Chlolo -2-Nitro -
. Aniline,}

(6) Dlethvl Meta Amino
Paenol

N Pala An‘sldine,
(8), Para Tojuidine,

(o) Diamino  Stilbene
: Dlsulphbnic Acid—
! -~ . . Aa of Brltlsh manu- - Protective 9o perent .. .. December
: o facture [ . ad valorem. oo 3Tsf, 1971
) not of British manu-: Protec tlve 100percent | .. December.
C factulc ad valorem, © 31st,19771.

{

(39). - The followm dye intog-
T medlateS, naj ely ,—

(M Anthlav}u_xr_none_? -

(z) " Aceto—a%et-anilide,

i (3) Aceto-dcet-o- “Tolui-
! : . F A dlde: g ‘
H . : . . ! i

ol @ Toblas= Acfd

(5) Aceto- Acet -0-Chloro-"
amhde,

(6 C acxri(z chloro-5-to-
1u1dme-4 -sulphonic
acid: ot 6~chlorosm=
toluidine-4- sulpho—

nic acid)—. -

. (@) of /British manu- Protective 50 percent. . .. December

; facturc 5 ad vdalorem. 31st, 1971,
E i ) noL‘ of British manu- Protective 60 per cent ., .. December

facturc . ad valorem. 31st, 1971.

i
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28(40) The following dye inter-
mediates, nam :ly,—

(1)
(2)

(3)
(@)]

(s
6)

»

- (8
()]
(10)
(11)
(12)
@
(14)
(15)
(16)
(17

(18)
(19)

(20)
(21}
(22)
’/'(23)

(2
\f25.“

{20)

M-nitro-aniline,

M-nitro-p-toluidine
(MNPT),

Metanilic acid,

I-amino-aithraqui-
none,

Phenyl J. acid,

1:5 di-amino -anth-
raquinone,

2:6 diamino-anthra-
quinone,

Quinizarine,
Schaeffer"s acid,
M-chloro aniline,
O-chlo;ro aniﬁne,
1’—chlor;o " aniline, -
2:5 diclff,loro aniline,
4¥Chlorcé-2—anisidille,
]
O-nitro %anisole,
P-nitro %anisolc,

4~c11loro-§-nitro ani-
sole, :

s-chloro-ostoluidine,
g
O-nitro ani?%ine, 3

Para toluidine meta

" sulphonic ° acid,

O-amino azg tolu-
enc, - '

4
1:4diamino afthra-
quinone, - %

1-chlote anthragqui=- -
none, 8

R, salt,

Be_nzoy_ly I—ac{i;i,‘“~
JenZ iy

P-nitrosophenol,
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28(40)=(27) Dinitrostilbene di-

contd. sulphonic acid,
(28) Peri acid,

(29) 2 : 5 dimethyl-4-
chloro-phenyl thio-
glycolic acid,

(30) Beta naph halene thio-
glycolic_acid,
Choloc.s -O‘&W
(31) 4-cheorozn:lnii-ire,

(32) - Amino Iso G-acid,

(33) 1 -Amino-6-nitro-2-
naphthol- 4 ~-sulphonic
acid,

(34) Para nmo toluene
~ sulphonic : acid, -

(35) Anthraqum_one—l—sul-
phonic acid sodium

salt—

‘(@) of British manu- Protective 50 per cent ., .. Decembet.
facture ; . ad valorem. 31st, 1971,
(b) not of British Protective 60 per cent .. December
manufaciure. ad valorem. : ' 3Ist, 19717, }

Note.—Thearticlesspeci-
fiedin Items Nos.
28(35), 28(36), 28
(37), 28(38),28(39)
and 28(40), and
manufacturedin a
British  Colony,
shall be déemed
to be of British
manufacture.

L e Vs

j o o o
(d) in Ttems Nos. 30 (1) (b) (i), 30 (15) 30 (16), 75.(9),75 (10),
75(11) 75(12) and 75(14) —

(t) in the third column headed “Nature of duty”, for
the word “Protective”, wherever it .~ oceurs, the word
“Revenue” ghall be qubstltuted ' ‘

(i) = in the last column headed “Duration of protective
rates of duty”, the entry “December 31st, 11968”, wherever it
oceurs, shall be omitted. _ o .
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\/(e) in Item No. 30(1) (b) (i) — '

(1) in the third column headed “Nature of duty”, for the
word “Protectlve” the word “Revenue” shall be substituted;

(i1) in the fourth column headed “Standard rdte of
duty”, for the figures “100” the figures “60” shall be substi-
tuted;

(itd) in the last column headed “Duration of protective
rates of duty”, the entry “December 31st, 1968” shall be
omitted. .

(f) in Item No. 66(a),—

() in the fourth columrf headed “Standard rate of
duty”, for the ﬁgures “40” the ﬁgures “27l” shall be substi- o7
tuted; L . S ! :

(i) in the last column héade‘d “Duration of protective
rates of duty”, for the figures 41968”, the figures “1971” shall *"™
: -be subst1tuted .

(@) in Ttem No. 66(1)— |

(@) in :the fourth: eolumin. headed ﬂ‘»fo‘tandard rate of
~ duty”, for the ﬁgures “40” the ﬁgures “20” snall be substl-
tuted; . .

(1) in the last celumn headed “Duratmn of protecnve o _
‘rates-of -duty™ for the‘figures “1968”, the ﬁgures “1971’- SHEIL i
be substituted. - _ :
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